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TMC hits out at BJP
over Bengal worker’s
‘murder’ in Pune

Shiv Sahav Singh
KOLEATA

The Trinamool Congress
(TMC) on Friday blamed
the BIP for the “unnatural”
death of a 28-vear-old Ben-
gali migrant worker in
Pune, Maharashtra.

“This is no longer about
detention, harassment, or
deportation. This is target-
ed elimination. Bengalis
are being hunted, assault-
ed, and murdered with im-
punity in BJP-ruled States.
The National Human
Rights Commission won't
bat an eye because this
state-sponsored violence is
orchestrated and enabled
by the BJP,” the TMC post-
ed on social media.

The deceased was iden-
tified as Dipu Das, a resi-
dent of Jalpaiguri. The fa-
mily members of the
deceased claimed that he
was murdered.

The TMC said a “blood-
soaked photo” of Dipu
Das’s body was sent to his
family members by a con-
tractor from Pune. “His bo-
dy bore multiple injury

The W.B.'s ruling

party demanded a

detailed probe into

the matter and an

‘end to the culture

of targeted hate’

marks, including a deep
wound on his neck clearly
inflicted by a sharp wea-
pon,” the party said.

TMC leader FKunal
Ghosh took to social media
and demanded an investi-
gation into the matter.

“In light of a series of
such alarming incidents
in BJP-ruled States, this
cannot be dismissed as an
isolated case. We demand
a prompt, transparent,
and independent investiga-
tion into the matter. The
culture of targeted hate
and impunity must end,”
Mr. Ghosh said.

A few days ago, Abu Bak-
kar Mandal, a migrant
worker from North 24 Par-
ganas, West Bengal, was
found murdered under the
Bhasi police station's juris-
diction in Maharashtra.
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2 lakh pension complaints annually, urgent reforms needed: Union Secretary

https://www.tribuneindia.com/news/delhi/2-lakh-pension-complaints-annually-urgent-
reforms-needed-union-secretary/

Sneha Richhariya | New Delhi, Updated At : 03:40 AM Aug 02, 2025 IST

India’s rapidly growing elderly population presents a major administrative challenge, with
over two lakh pension grievances filed annually, said V Srinivas, Secretary of the
Department of Pension and Pensioners’ Welfare, while speaking at the National
Conference on Ageing in India held at the India Habitat Centre on Friday.

The session was chaired by Amitabh Kant, former CEO of NITI Aayog, and explored how
India could unlock the potential of its ageing demographic. “Ageing should not be seen
merely as a burden but as an asset for economic and social growth,” said Kant, adding
that several countries have already recognised the elderly as valuable contributors to
society.

Former Lieutenant Governor of Puducherry Kiran Bedi emphasised the importance of
preparing for old age early. “We must value health, friendships, finances and social
security in our youth,” she said, adding that such investments pay dividends later in life.

Srinivas underlined the urgency of reforms in pension administration and healthcare
delivery. “I deal with more than 200,000 pension-related grievances each year. We need
to simplify pension rules and make the access easier,” he said. With over 1.6 crore
pensioners in the country, he called for a more inclusive and streamlined system.

Professor T V Shekhar of the International Institute for Population Sciences (lIPS),
Mumbai, cautioned against borrowing heavily from global models. “Western models might
not be directly applicable. India must build a sustainable system that aligns with its diverse
socio-economic realities,” he said.

The discussion also covered social and financial vulnerabilities faced by older adults.
“Elderly people are increasingly becoming targets of fraudsters, losing a significant
portion of their life savings to digital scams,” said Manoj Yadava, Secretary, Ministry of
Social Justice and Empowerment.

Justice V Ramasubramanian, Chairperson of the National Human Rights Commission
(NHRC), said, “Upholding the dignity of the elderly people is the collective responsibility
of society.”
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70 per cent of India’s elderly financially dependent Report
https://www.theweek.in/wire-updates/national/2025/08/01/del43-elderly-study.html
PTI Updated: August 01, 2025 15:48 IST

New Delhi, Aug 1 (PTI) Nearly 70 per cent of India's elderly population remains financially
dependent, with many continuing to work post-retirement to survive, according to a new
report.

The study, "Ageing in India: Challenges and Opportunities,” was released by the
Sankala Foundation in partnership with NITI Aayog, the Ministry of Social Justice and
Empowerment, and the National Human Rights Commission.

It draws on findings from the Longitudinal Ageing Study in India (LASI), offering a
detailed snapshot of India's rapidly greying population.

Despite improved life expectancy, the report highlights that many elderly Indians live
with economic and health insecurities.

The report said that about 6.4 per cent of the elderly reduced their meal sizes, 5.6 per
cent went hungry without eating, and 4.2 per cent did not eat for an entire day at least
once in the past year.

Odisha (37.1 per cent) and Uttar Pradesh (36.6 per cent) reported the highest
prevalence of underweight elderly, while Dadra and Nagar Haveli led among Union
Territories with 40.1 per cent.

Overweight and obesity were most prevalent in Punjab (28 per cent) and Chandigarh
(21.5 per cent). Cardiovascular diseases affect 35.6 per cent, hypertension 32 per cent,
and diabetes 13.2 per cent of those aged 60 and above. Goa and Kerala report the
highest rates of cardiovascular disease (60 per cent and 57 per cent, respectively), while
diabetes is most prevalent in Kerala (35 per cent), Puducherry (28 per cent) and Delhi

(26 per cent).
Bone and joint issues are another concern, with 19 per cent of the elderly suffering
from such conditions.

Telangana leads with the highest prevalence at 33 per cent, while arthritis is most
commonly reported in Jammu & Kashmir (22 per cent) and across all southern states.
Mental health issues are rising, with 30 per cent of the elderly experiencing depressive
symptoms and 8 per cent showing signs of probable major depression.
The report noted a 10 per cent gap between self-reported and clinically screened
cases, suggesting underdiagnosis. Elderly women are disproportionately affected,
especially widows and those facing ill-treatment or poverty.
Social isolation is growing, with 18.7 per cent of elderly women and 5.1 per cent of
men now living alone. The erosion of joint family structures has exacerbated loneliness,
especially among older women.
In Kerala, 65 per cent smartphone penetration was found among the elderly.
Age-based discrimination is prevalent, especially in Delhi, where 12.9 per cent of
elderly respondents reported experiencing one form of discrimination and 12.3 per cent
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reported facing two or more.
One in ten elderly felt that age was the primary reason for discrimination, with rural
and poorer older adults more vulnerable.

Kerala continues to top the chart with 16.5 per cent of its population aged 60+, followed
by Tamil Nadu (13.6 per cent), Himachal Pradesh (13.1 per cent) and Punjab (12.6 per
cent) as of 2021. Bihar (7.7 per cent), Uttar Pradesh (8.1 per cent) and Assam (8.2 per
cent) reported the lowest proportions.

While the central government has taken steps such as expanding Ayushman Bharat
coverage to all citizens above 70 years, the report called for greater inter-ministerial
coordination, investment in home-based care, and age-friendly infrastructure.

It also advocated for public campaigns to challenge ageism and promote the social
inclusion of older citizens.

(This story has not been edited by THE WEEK and is auto-generated from PTI)
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70 per cent of India’s elderly financially dependent, mental health issues and social
isolation on rise: Report

The erosion of joint family structures has exacerbated loneliness, especially among older
women.

https://www.newindianexpress.com/nation/2025/Aug/01/70-per-cent-of-indias-elderly-
financially-dependent-mental-health-issues-and-social-isolation-on-rise-report

PTI | Updated on: 01 Aug 2025, 4:01 pm
2 min read

NEW DELHI: Nearly 70 per cent of India's elderly population remains financially
dependent, with many continuing to work post-retirement to survive, according to a new
report.

The study, "Ageing in India: Challenges and Opportunities,” was released by the Sankala
Foundation in partnership with NITI Aayog, the Ministry of Social Justice and
Empowerment, and the National Human Rights Commission.

It draws on findings from the Longitudinal Ageing Study in India (LASI), offering a detailed
snapshot of India's rapidly greying population. Despite improved life expectancy, the
report highlights that many elderly Indians live with economic and health insecurities.

The report said that about 6.4 per cent of the elderly reduced their meal sizes, 5.6 per
cent went hungry without eating, and 4.2 per cent did not eat for an entire day at least
once in the past year.

Odisha (37.1 per cent) and Uttar Pradesh (36.6 per cent) reported the highest prevalence
of underweight elderly, while Dadra and Nagar Haveli led among Union Territories with
40.1 per cent.

Overweight and obesity were most prevalent in Punjab (28 per cent) and Chandigarh
(21.5 per cent). Cardiovascular diseases affect 35.6 per cent, hypertension 32 per cent,
and diabetes 13.2 per cent of those aged 60 and above.

Goa and Kerala report the highest rates of cardiovascular disease (60 per cent and 57
per cent, respectively), while diabetes is most prevalent in Kerala (35 per cent),
Puducherry (28 per cent) and Delhi (26 per cent).

Bone and joint issues are another concern, with 19 per cent of the elderly suffering from
such conditions.

Telangana leads with the highest prevalence at 33 per cent, while arthritis is most
commonly reported in Jammu & Kashmir (22 per cent) and across all southern states.
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Mental health issues are rising, with 30 per cent of the elderly experiencing depressive
symptoms and 8 per cent showing signs of probable major depression.

The report noted a 10 per cent gap between self-reported and clinically screened cases,
suggesting underdiagnosis.

Elderly women are disproportionately affected, especially widows and those facing ill-
treatment or poverty.

Social isolation is growing, with 18.7 per cent of elderly women and 5.1 per cent of men
now living alone.

The erosion of joint family structures has exacerbated loneliness, especially among older
women.

In Kerala, 65 per cent smartphone penetration was found among the elderly. Age-based
discrimination is prevalent, especially in Delhi, where 12.9 per cent of elderly respondents
reported experiencing one form of discrimination and 12.3 per cent reported facing two
or more.

One in ten elderly felt that age was the primary reason for discrimination, with rural and
poorer older adults more vulnerable.

Kerala continues to top the chart with 16.5 per cent of its population aged 60+, followed
by Tamil Nadu (13.6 per cent), Himachal Pradesh (13.1 per cent) and Punjab (12.6 per
cent) as of 2021. Bihar (7.7 per cent), Uttar Pradesh (8.1 per cent) and Assam (8.2 per
cent) reported the lowest proportions.

While the central government has taken steps such as expanding Ayushman Bharat
coverage to all citizens above 70 years, the report called for greater inter-ministerial
coordination, investment in home-based care, and age-friendly infrastructure.

It also advocated for public campaigns to challenge ageism and promote the social
inclusion of older citizens.
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70 per cent of India’s elderly financially dependent: Report

https://theprint.in/india/70-per-cent-of-indias-elderly-financially-dependent-
report/2710202/

PTI | 01 August, 2025 04:00 pm IST

New Delhi, Aug 1 (PTI) Nearly 70 per cent of India’s elderly population remains financially
dependent, with many continuing to work post-retirement to survive, according to a new
report.

The study, “Ageing in India: Challenges and Opportunities,” was released by the Sankala
Foundation in partnership with NITI Aayog, the Ministry of Social Justice and
Empowerment, and the National Human Rights Commission.

It draws on findings from the Longitudinal Ageing Study in India (LASI), offering a detailed
snapshot of India’s rapidly greying population.

Despite improved life expectancy, the report highlights that many elderly Indians live with
economic and health insecurities.

The report said that about 6.4 per cent of the elderly reduced their meal sizes, 5.6 per
cent went hungry without eating, and 4.2 per cent did not eat for an entire day at least
once in the past year.

Odisha (37.1 per cent) and Uttar Pradesh (36.6 per cent) reported the highest prevalence
of underweight elderly, while Dadra and Nagar Haveli led among Union Territories with
40.1 per cent.

Overweight and obesity were most prevalent in Punjab (28 per cent) and Chandigarh
(21.5 per cent). Cardiovascular diseases affect 35.6 per cent, hypertension 32 per cent,
and diabetes 13.2 per cent of those aged 60 and above. Goa and Kerala report the
highest rates of cardiovascular disease (60 per cent and 57 per cent, respectively), while
diabetes is most prevalent in Kerala (35 per cent), Puducherry (28 per cent) and Delhi
(26 per cent).

Bone and joint issues are another concern, with 19 per cent of the elderly suffering from
such conditions.

Telangana leads with the highest prevalence at 33 per cent, while arthritis is most
commonly reported in Jammu & Kashmir (22 per cent) and across all southern states.

Mental health issues are rising, with 30 per cent of the elderly experiencing depressive
symptoms and 8 per cent showing signs of probable major depression.

The report noted a 10 per cent gap between self-reported and clinically screened cases,
suggesting underdiagnosis. Elderly women are disproportionately affected, especially
widows and those facing ill-treatment or poverty.
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Social isolation is growing, with 18.7 per cent of elderly women and 5.1 per cent of men
now living alone. The erosion of joint family structures has exacerbated loneliness,
especially among older women.

In Kerala, 65 per cent smartphone penetration was found among the elderly.

Age-based discrimination is prevalent, especially in Delhi, where 12.9 per cent of elderly
respondents reported experiencing one form of discrimination and 12.3 per cent reported
facing two or more.

One in ten elderly felt that age was the primary reason for discrimination, with rural and
poorer older adults more vulnerable.

Kerala continues to top the chart with 16.5 per cent of its population aged 60+, followed
by Tamil Nadu (13.6 per cent), Himachal Pradesh (13.1 per cent) and Punjab (12.6 per
cent) as of 2021. Bihar (7.7 per cent), Uttar Pradesh (8.1 per cent) and Assam (8.2 per
cent) reported the lowest proportions.

While the central government has taken steps such as expanding Ayushman Bharat
coverage to all citizens above 70 years, the report called for greater inter-ministerial
coordination, investment in home-based care, and age-friendly infrastructure.

It also advocated for public campaigns to challenge ageism and promote the social
inclusion of older citizens. PTI UZM HIG

This report is auto-generated from PTI news service. ThePrint holds no responsibility for
its content.
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70% of India’s elderly financially dependent: Report

The study, "Ageing in India: Challenges and Opportunities,” was released by the Sankala
Foundation in partnership with NITI Aayog, the Ministry of Social Justice and
Empowerment, and the National Human Rights Commission. It draws on findings from
the Longitudinal Ageing Study in India (LASI), offering a detailed snapshot of India’s
rapidly greying population.

https://www.cnbctv18.com/india/70-pc-of-indias-elderly-financially-dependent-report-
19647358.htm

By PTI August 1, 2025, 5:10:12 PM IST (Published)
3 Min Read

Nearly 70% of India’s elderly population remains financially dependent, with many
continuing to work post-retirement to survive, according to a new report.

The study, "Ageing in India: Challenges and Opportunities,” was released by the Sankala
Foundation in partnership with NITI Aayog, the Ministry of Social Justice and
Empowerment, and the National Human Rights Commission.

It draws on findings from the Longitudinal Ageing Study in India (LASI), offering a detailed
snapshot of India’s rapidly greying population.

Despite improved life expectancy, the report highlights that many elderly Indians live with
economic and health insecurities.

The report said that about 6.4% of the elderly reduced their meal sizes, 5.6% went hungry
without eating, and 4.2% did not eat for an entire day at least once in the past year.

Odisha (37.1%) and Uttar Pradesh (36.6%) reported the highest prevalence of
underweight elderly, while Dadra and Nagar Haveli led among Union Territories with
40.1%

Overweight and obesity were most prevalent in Punjab (28%) and Chandigarh (21.5%).
Cardiovascular diseases affect 35.6%, hypertension 32%, and diabetes 13.2% of those
aged 60 and above. Goa and Kerala report the highest rates of cardiovascular disease
(60% and 57%, respectively), while diabetes is most prevalent in Kerala (35%),
Puducherry (28%), and Delhi (26%).

Bone and joint issues are another concern, with 19% of the elderly suffering from such
conditions.
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Telangana leads with the highest prevalence at 33%, while arthritis is most commonly
reported in Jammu & Kashmir (22%) and across all southern states.

Mental health issues are rising, with 30% of the elderly experiencing depressive
symptoms and 8% showing signs of probable major depression.

The report noted a 10% gap between self-reported and clinically screened cases,
suggesting underdiagnosis. Elderly women are disproportionately affected, especially
widows and those facing ill-treatment or poverty.

Social isolation is growing, with 18.7% of elderly women and 5.1% of men now living
alone. The erosion of joint family structures has exacerbated loneliness, especially among
older women.

In Kerala, 65% smartphone penetration was found among the elderly.

Age-based discrimination is prevalent, especially in Delhi, where 12.9% of elderly
respondents reported experiencing one form of discrimination and 12.3% reported facing
two or more.

One in ten elderly felt that age was the primary reason for discrimination, with rural and
poorer older adults more vulnerable.

Kerala continues to top the chart with 16.5% of its population aged 60+, followed by Tamil
Nadu (13.6%), Himachal Pradesh (13.1%), and Punjab (12.6%) as of 2021. Bihar (7.7%),
Uttar Pradesh (8.1%), and Assam (8.2%) reported the lowest proportions.

While the central government has taken steps such as expanding Ayushman Bharat
coverage to all citizens above 70 years, the report called for greater inter-ministerial
coordination, investment in home-based care, and age-friendly infrastructure.

It also advocated for public campaigns to challenge ageism and promote the social
inclusion of older citizens.
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Ageing India: Beyond Longevity to a Life of Dignity

https://www.morningkashmir.com/ageing-india-beyond-longevity-to-a-life-of-dignity/

By MK Online Desk | August 1, 2025
Nilesh Shukla

| had the privilege of attending the National Conference on “Ageing India: Emerging
Realities, Evolving Responses”, a thought-provoking event organised by the Sankala
Foundation, with support from NITI Aayog and the National Human Rights Commission
(NHRC). The gathering brought together policymakers, academicians, researchers, civil
society actors, and healthcare professionals, all converging to discuss one of the most
urgent but under-prioritised issues facing India: ageing.

The demographic reality of ageing is not just a ticking clock — it is a silent transformation
that will reshape the social, economic, and healthcare landscapes of the country in the
coming decades. The conference was a platform to reflect on how prepared India is to
embrace this demographic shift, and whether our existing policies are enough to
safeguard the rights and dignity of senior citizens.
Aging in India: An Emerging Challenge

India, traditionally known for its joint family systems and cultural reverence for elders, is
witnessing a shift. Rapid urbanisation, migration, shrinking family sizes, and the
increasing influence of nuclear family systems have altered the support structures that
once cushioned the lives of ageing parents and grandparents. The United Nations
Population Fund (UNFPA) estimates that by 2050, India will have over 300 million elderly,
accounting for more than 20.8% of the total population. This demographic transition has
both economic and social implications that demand immediate attention.
Panellists at the conference extensively discussed the need to re-evaluate current social
and health systems. As life expectancy improves and fertility rates decline, we are
entering a phase where the ageing population will outpace the youth bulge that has long
been India’s strength.

Is Financial Security the Most Pressing Issue?

One of the dominant concerns that echoed across sessions was financial insecurity
among the elderly. While poverty-related vulnerabilities are often discussed, it was
particularly striking that financial dependence and insecurity are now increasingly
prevalent among the educated and financially sound sections of society as well.
The Ageing Report 2023 revealed alarming figures: A significant percentage of the
elderly, even those from middle and upper classes, have little or no control over their
financial resources. This is primarily due to factors such as lack of financial planning,
dependence on children, legal complexities in property rights, or emotional manipulation
within families.
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Without sufficient pension coverage, insurance, or income-generation support, many
senior citizens are left to navigate their final decades in silent hardship.

More Than Just Money: The Emotional Crisis

Another less-discussed but profoundly troubling issue is the emotional and psychological
distress faced by the elderly. Loneliness, isolation, and a sense of abandonment have
become widespread. The breakdown of the joint family system, combined with the
technological divide, is leaving many seniors emotionally stranded.
What is even more painful is that many of these seniors are not the uneducated or
impoverished, but those who have contributed immensely to society — retired
professionals, government officers, educators, and entrepreneurs. The sense of loss of
purpose is perhaps more acute in this segment, leading to rising cases of depression and
mental health disorders.

Dignity: A Fundamental Right, Not a Luxury

A significant theme of the conference was ageing with dignity, not just longevity. The idea
that growing old should not equate to becoming invisible or dispensable was strongly
articulated by several speakers. Dignity involves autonomy, respect, access to
healthcare, legal protections, and inclusion in community life.
Unfortunately, many elderly in India today are denied these basic rights. From poor
treatment in hospitals and social exclusion to ageist attitudes in workplaces and
policymaking, the elderly are often left voiceless. Women, especially widows, face
compounded discrimination due to gender biases, property rights issues, and greater
longevity, which often leads them to outlive their spouses and support systems.
Men, on the other hand, often struggle with loss of identity post-retirement, particularly in
patriarchal settings where professional status defined self-worth. Emotional vulnerability,
substance abuse, and mental health neglect are growing among ageing males.

A Ministry for the Elderly: The Need of the Hour

A growing number of experts now believe that India needs to establish a dedicated
Ministry for Elderly Affairs. Much like the Ministry for Women and Child Development or
the Ministry of Youth Affairs and Sports, a focused body could streamline policy
frameworks, coordinate between various departments (health, social justice, rural
development), and ensure implementation and monitoring of ageing-related programs.
A separate ministry could also help in creating specialised infrastructure — senior citizen
wellness centers, assisted living facilities, geriatric hospitals, helplines, and training
programs for caregivers.

Policy Gap and the Western Experience

The critical question: Should India adopt Western models of elder care? Countries like
Sweden, Japan, Canada, and Germany have institutionalised elderly care with universal
pensions, healthcare access, legal safeguards, and vibrant community engagement
systems.
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While India’s social fabric is different, policy learnings can certainly be localised. For
example, Japan’s model of “active ageing” promotes employment for seniors in part-time
capacities, while Sweden provides home-based care funded by local governments. A
hybrid model that mixes government support, community participation, and private sector
innovation could be explored in India.
Currently, India lacks a comprehensive national ageing policy that addresses healthcare,
housing, financial security, emotional wellbeing, and legal rights holistically.

Ageing Data: What Numbers Reveal

The Ageing Report 2023 and data from Census, UNFPA, and Longitudinal Ageing Study
in India (LASI) revealed some stark trends:
Over 75% of elderly live in rural areas, with poor access to healthcare.
23% of elderly men and 56% of elderly women are economically dependent on others.
65% report lack of proper healthcare access.
47% feel emotionally neglected.
Only 11% of the elderly population has access to any form of social insurance.
Such statistics must act as a wake-up call. India is on the brink of a silver tsunami, and
without proactive planning, the consequences could be devastating.

Following urgent steps are required to be taken:

Develop a National Ageing Policy with integrated focus on health, financial security,
housing, emotional wellbeing, and legal rights.

Constitute a dedicated Ministry for Ageing Affairs to streamline and monitor policy
implementation.

Launch a National Helpline and Emergency Response System for elder abuse and
health emergencies.

Promote intergenerational dialogue and inclusion through school and community
programs.

Provide tax benefits, pension reforms, and incentives for families supporting elderly
dependents.

Train caregivers and expand geriatric medicine departments in medical colleges and
hospitals.

Adopt public-private models for assisted living facilities and day care centres for the
elderly.

As Indian undergoes rapid demographic transitions towards an ageing population, it is
critical for ageing to be viewed as national priority. The welfare of older persons needs to
be addressed in a coordinated, multi-sectoral approach that emphasises on financial
security, access to quality healthcare, dignity and inclusion in society insights.

Towards a Compassionate Society

India stands at a demographic crossroads. With over 300 million senior citizens expected
by 2050, we must not just extend lives, but enrich them. Ageing should not be seen as a
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problem to solve, but as a natural and valuable phase of life that deserves investment,
respect, and recognition. It is time to shift the conversation from welfare to rights, from
survival to dignity, and from numbers to people.
The Sankala Foundation deserves congratulations for preparing a comprehensive report
and bringing this critical issue to the forefront by organizing a National Conference.
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Bridging the Care Gap: India’s Urgent Need for Professional Elderly Caregivers

At India's National Conference on Ageing, experts urged professionalising the caregiver
workforce and enhancing mental health services for the elderly. With India's senior
population growing, addressing the caregiver shortage and improving geriatric mental
health care were emphasized as crucial steps, supported by various national bodies.

Devdiscourse News Desk | Updated: 01-08-2025 16:14 IST | Created: 01-08-2025 16:14
IST

During the National Conference on Ageing in India, held on Friday, experts emphasized
the urgent need to professionalize the caregiver sector and enhance mental health
services for the elderly. This event, backed by the Sankala Foundation along with the
support of NITI Aayog, the Ministry of Social Justice, and the National Human Rights
Commission, stressed a critical care gap in both formal and family-based settings.

In a pivotal session on "Health and Mental Wellbeing of the Elderly," chaired by Preeti
Sudan, former UPSC Chairperson, discussions spotlighted the informal nature of
caregiving. According to Dr. Manohar Agnani of Azim Premji University, despite India’s
vast elderly population, only 5,000-6,000 individuals are trained caregivers. He
accentuated the necessity for both formal and informal caregivers to be adequately
trained and dignified.

Highlighting a similar concern, Dr. Sanjay Wadhwa from AIIMS stressed that rehabilitation
services are integral, especially since few conditions are entirely reversible at an
advanced age. Prof. Sivakumar Thangaraju from NIMHANS noted a staggering 90
percent treatment gap in elderly mental health. A call for health service realignment
covering comprehensive care including dementia was emphasized. The conversation
underlined the importance of continuous training for caregivers, facilitated by digital tools,
and the involvement of trained volunteers to address India's expanding needs.

(With inputs from agencies.)
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Experts call for urgent policy on trained caregivers, mental health support for
elderly in India

https://thenewsmill.com/2025/08/experts-call-for-urgent-policy-on-trained-careqivers-
mental-health-support-for-elderly-in-india/

Written By: ANI | Published on: Aug 1, 2025

Experts at the National Conference on Ageing in India on Friday called for urgent
measures to professionalise the caregiver workforce and strengthen mental health
services for the elderly, stressing that India faces a severe gap in both formal and family-
based care.
The session, part of the National Conference on Ageing in India organised by Sankala
Foundation, was supported by NITI Aayog, the Ministry of Social Justice, and the National
Human Rights Commission.
Speaking at a session on “Health and Mental Wellbeing of the Elderly,” chaired by former
UPSC Chairperson and former Health Secretary Preeti Sudan, panellists highlighted that
caregiving remains a largely informal, underpaid sector despite the rising needs of India’s
ageing population.
“Caregiving is not just a profession but a national need. We will need both formal as well
as informal caregivers, and they must be trained, certified, and dignified,” said Dr
Manohar Agnani, Professor at Azim Premji University and former Additional Secretary at
the Ministry of Health and Family Welfare. He noted that India has only 5,000-6,000
trained caregivers  despite the scale of its elderly  population.
AIIMS Professor Dr Sanjay Wadhwa emphasised that rehabilitation and assistive support
are critical. “Very few conditions are fully reversible at an advanced age. Caregivers,
along with rehabilitation services, play a crucial role in ensuring quality of life,” he said,
pointing to the lack of geriatric rehabilitation facilities across the country.
Prof Sivakumar Palanimuthu Thangaraju, who heads the Geriatric Psychiatry Unit at
NIMHANS, said the treatment gap for elderly mental health is “as high as 90 per cent”
despite existing national programs. “We need a realignment of health and social services,
with a focus on complex care. Post-diagnostic support services for conditions like
dementia are crucial, covering daycare, residential care and home-based care.
Caregivers need continued training, and digital tools like Tele-MANAS and the Digital
Academy can help,” he said. He also stressed the need for task-sharing, with trained
volunteers and family caregivers complementing specialists to meet India’s massive
demand.

Sudan, drawing from personal experiences, underlined the emotional dimension of elderly
care. “The elderly should be able to talk and feel heard. Beyond healthcare, a spiritual or
emotional anchor is equally important,” she said.
Experts agreed that with India’s demographic transition, there is an urgent need for
policies to expand caregiver training, link certification with employment, and integrate
mental health services into home- and community-based care.
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India News | Conference on Ageing in India Opens with Call for "ease of Living’
Charter for Senior Citizens

Get latest articles and stories on India at LatestLY. The inaugural session of the National
Conference on Ageing in India on Thursday opened with a strong pitch for a dedicated
"ease of living" charter for the elderly, aimed at ensuring dignity, security and active
participation of senior citizens in society.

https://www.latestly.com/agency-news/india-news-conference-on-ageing-in-india-opens-
with-call-for-ease-of-living-charter-for-senior-citizens-7036844.html

Agency News ANI | Aug 01, 2025 12:46 PM IST

New Delhi [India], August 1 (ANI): The inaugural session of the National Conference on
Ageing in India on Thursday opened with a strong pitch for a dedicated "ease of living"
charter for the elderly, aimed at ensuring dignity, security and active participation of senior
citizens in society.

During the session, experts cautioned that the country must prepare urgently for the
demographic shift towards an ageing society.

Delivering the special address, Vinod K. Paul, Member (Health, Nutrition and Education),
NITI Aayog, said, "Shall we create a charter of ease of living by senior citizens, and then
we work on it and we make life easy for these little things that work?"

He added that empowering families to take care of their elders should remain the
foundation of India's approach.

In his inaugural address, Justice V. Ramasubramanian, Chairperson of the National
Human Rights Commission (NHRC), noted that ageing is both an inevitable reality and
an opportunity for India to strengthen its social fabric.

"We all are ageing, and that is a process and a reality. But in the Indian context, there are
certain issues, certain challenges, and more importantly, there are certain opportunities.
| think that needs to be understood," he said.

National Conference on Ageing in India was organised by the Sankala Foundation,
supported by NITI Aayog, the Ministry of Social Justice and Empowerment, and NHRC.

The session began with welcome remarks by Devendra Kumar Nim, Director
(Programmes), Sankala Foundation, followed by the release of the report "Ageing in India:
Challenges and Opportunities."

Speaking on the report, Bharat Lal, Secretary General and CEO, NHRC, India, said, "The
report will help us basically in just flagging issues, just to an advocacy. Let's make
awareness more."
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He pointed out that India will have nearly 35 crore elderly people by 2050--one in every
five citizens--making ageing a critical policy challenge. "Only one in five elderly people
have health insurance, making them vulnerable to out-of-pocket expenses... Seventy-
eight per cent of Indians have no pension... financial fraud, phishing and identity theft
among elderly people are rising," he said, while stressing the need to evolve community-
based care models rooted in India's family value system and supplemented by global best
practices.

The session concluded with the presentation of mementoes and a vote of thanks by
Malvika Kaul, Director (Research and Communications), Sankala Foundation. (ANI)

(The above story is verified and authored by ANI staff, ANI is South Asia's leading
multimedia news agency with over 100 bureaus in India, South Asia and across the globe.
ANI brings the latest news on Politics and Current Affairs in India & around the World,
Sports, Health, Fitness, Entertainment, & News. The views appearing in the above post
do not reflect the opinions of LatestLY)
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Kiran Bedi pitches 'SWAT framework for senior citizens at national conference on
ageing

https://thenewsmill.com/2025/08/kiran-bedi-pitches-swat-framework-for-senior-citizens-
at-national-conference-on-ageing/

Written By: ANI
| Published on: Aug 1, 2025

Former Puducherry Lt Governor Kiran Bedi on Thursday proposed a “SWAT” (Strengths,
Weaknesses, Opportunities, Threats) framework for senior citizens to guide policymaking
on ageing in India, calling for coordinated efforts at the grassroots level to address
challenges faced by the elderly.

Speaking at a session on Leveraging Ageing for Growth and Development during the
National Conference on Ageing in India, Bedi said, “All ministers and ministries
responsible for senior citizen policymaking must come together once a month exactly like
the Prime Minister does for major projects. | would like to offer a concept called SWAT
for seniors’ attendance.”

Elaborating on the idea, she said families, friends, professional and spiritual fraternities
should be recognised as strengths, and policies should incentivise intergenerational living
as done in countries like Singapore. At the same time, she flagged weaknesses such as
lack of preparation for ageing, inadequate infrastructure, poor coordination at the village
and RWA levels, and health concerns like joint care.

“Yoga and healthy eating are solutions, but weaknesses like ignorance about the body
and lack of exercise need urgent attention,” Bedi stressed. She highlighted opportunities
in the wisdom, skills, and time that elderly citizens possess, urging linkages with schools,
NGOs, industries, and startups under the “silver economy.” She also pointed to threats
such as loneliness and financial insecurity.

V. Srinivas, Secretary, Department of Pension and Pensioners’ Welfare, underlined the
government’s focus on ensuring timely pensions, digital empowerment, and healthcare
for senior citizens. “More than 1.62 crore pensioners submitted digital life certificates last
year. This year, we expect more than two crore. Digital empowerment of pensioners has
been a major area of work,” he said. Srinivas added that recognition of lifetime
contributions through initiatives like the Anubhav awards and dedicated healthcare
facilities remains a core priority.

Former Haryana DGP and ex-Railway Protection Force chief Manoj Yadav emphasised
that the elderly must be viewed as both consumers and investors. “Many retirees have
wealth, but are often targeted by fraudsters and dubious investment schemes


https://thenewsmill.com/2025/08/kiran-bedi-pitches-swat-framework-for-senior-citizens-at-national-conference-on-ageing/
https://thenewsmill.com/2025/08/kiran-bedi-pitches-swat-framework-for-senior-citizens-at-national-conference-on-ageing/

THE NEWS MILL, Online, 2.8.2025

Page No. 0, Size:(0)cms X (0)cms.

Financial education at the community level is essential to safeguard them. At the same
time, the elderly can build social capital by mentoring children of disadvantaged families
and contributing their skills in flexible ways through community models,” Yadav said. He
added, “l strongly believe that elderly are not an economic burden, but they are a
demographic dividend—if we can create systems and structures capable of harvesting
their potential.”

The session was chaired by former G20 Sherpa and ex-NITI Aayog CEO Amitabh Kant,
and also featured academics and policymakers.

The discussion was part of the National Conference on Ageing in India organised by
Sankala Foundation with support from NITI Aayog, the Ministry of Social Justice and
Empowerment, and the National Human Rights Commission.
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NHRC chief leads discussions on preparing for an ageing society
Preparing for an Aging India: Strategies and Solutions Explored at National Conference

https://www.thehawk.in/news/india/nhrc-chief-leads-discussions-on-preparing-for-an-
ageing-society

The Hawk | Aug 01, 2025, 09:39 PM

New Delhi, Aug 1 (IANS) Discussions on preparing for an ageing society and
strengthening elderly welfare topped the agenda at the conference inaugurated by NHRC
Chairperson Justice V. Ramasubramanian on Friday, an official said.

Addressing participants at the National Conference on ‘Ageing in India: Emerging
Realities, Evolving Responses’, supported by the @India_NHRC, @NITIAayog,
MoH&FW, MoSJ&E, and organised by a foundation, the NHRC chief said the objective
was to facilitate dialogue among diverse stakeholders.

The conference aimed to reframe ageing as an opportunity, explore innovative
programmes and policies, facilitate dialogue amongst diverse stakeholders, and
showcase scalable best practices and research.

As per projections, by 2050, nearly 20 per cent of the Indian population will be over the
age of 60, amounting to over 347 million individuals.

The conference was designed as a multidisciplinary platform to explore how India can
respond to its ageing population with innovation, inclusivity, and compassion.

Bringing together thought leaders from government, academia, civil society, healthcare,
and the private sector, the conference aims to foster a holistic understanding of ageing-
related issues and highlight practical, scalable solutions, said a statement.

Dr V.K. Paul, Member @NITIAayog, delivered the special address, and Bharat Lal, SG,
NHRC, delivered the keynote address in the inaugural session. A report, ‘Ageing in India:
Challenges & Opportunities,” was also released.

The conference was spread over four thematic sessions: ‘Strengthening Elderly Welfare:
Policy & Practice’, chaired by Amit Yadav, Secy, @MSJEGOI and ‘Health & Mental
Wellbeing of the Elderly’ by Preeti Sudan, former Chairperson, UPSC and former Secy,
@MoHFW _INDIA.

The sessions 'Leveraging Ageing for Growth & Development’ and ‘Shaping Futures:
Preparing for an Ageing Society’ were chaired by Amitabh Kant, former G20 Sherpa, India
& former CEO, NITI Aayog and Dr V.K. Paul, Member @NITIAayog, respectively.
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Some other eminent speakers included: Dr Kiran Bedi, Former Lt. Governor of
Puducherry, Amarjeet Sinha, Retd. IAS, Former Secy, Department of Rural Development
& Former Advisor, PM’s Office, S. Krishnan, Secy, @Gol_MeitY and V. Srinivas, Secy,
Department of Pension & Pensioners' Welfare.

--IANS
rch/uk
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S Korea eyeing Indian healthcare professionals to address ageing crisis

https://www.bignewsnetwork.com/news/278482216/s-korea-eyeing-indian-healthcare-
professionals-to-address-ageing-crisis

ANI | 1st August 2025, 23:09 GMT+11

New Delhi [India], August 1 (ANI) South Korea is looking to India's healthcare
professionals to help tackle its looming demographic crisis, as the country fast becomes
one of the world's oldest societies, Lim Sang Woo, Charge d'Affaires at the Korean
Embassy here, said on Friday.

With life expectancy in Korea projected to reach 87.2 years by 2040, the diplomat said
the country is simultaneously battling the world's lowest fertility rate, which stands at 0.72.

Pointing to India's demographic strength, Lim said, "You are the most populous country
in the world, and you don't have low birth rate problems like us. You have a lot of talents.
Why don't we have all these great Indian people in Korea? We have schools shutting
down because there are no more students, and | know there are a lot of great healthcare
personnel in India. Why not let them come to Korea?'

He was speaking at the National Conference on Ageing in India.

Outlining his country's efforts, Lim said Seoul has rolled out five-year plans since 2006 to
tackle both low birth rates and ageing.

Policies include up to three years of parental leave for both parents, subsidised childcare,
housing support for newlyweds, and financial incentives such as Incheon city's scheme
that provides families up to USD 72,000 per child until they turn 18.

On support for the elderly, Lim highlighted universal healthcare, contributory and non-
contributory pensions, and a long-term care insurance scheme launched in 2008 to
provide home and daycare services.

Pilot projects for integrated community-based care are also being rolled out.

Despite these efforts, Lim admitted that results remain limited. 'We had some short-term
results at best... last year we saw an increase from 0.72 to 0.75, the first in nine years,
but we still have a long way to go.’

The session, chaired by NITI Aayog member Dr Vinod K Paul, was part of the inaugural
of Shaping Futures: Preparing for an Ageing Society, organised by Sankala Foundation
with support from NITI Aayog, the Ministry of Social Justice and Empowerment, and
NHRC. (ANI)
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Seven in 10 elderly Indian financially dependent, warns new study

Nearly 70% of India’s elderly are financially dependent, many working post-retirement. A
new report warns of deepening economic, health and social insecurities among seniors.

https://newsarenaindia.com/nation/seven-in-10-elderly-indian-financially-dependent-
warns-new-study/51995

News Arena Network - New Delhi - UPDATED: August 1, 2025, 03:47 PM - 2 min read

India’s rapidly greying population is grappling with deep economic dependency and
worsening health indicators, a new report has revealed, raising urgent questions about
the nation’s preparedness to support its ageing citizens.

Released by the Sankala Foundation in collaboration with NITI Aayog, the Ministry of
Social Justice and Empowerment, and the National Human Rights Commission, the
report titled “Ageing in India: Challenges and Opportunities” draws extensively from the
Longitudinal Ageing Study in India (LASI). It presents a sobering snapshot of the quality
of life experienced by Indians aged 60 and above.

According to the findings, nearly 70 per cent of the elderly remain financially dependent,
many of whom are compelled to continue working well past retirement age to meet basic
needs. Despite advances in life expectancy, economic insecurity persists, with 6.4 per
cent of surveyed elderly reducing meal sizes, 5.6 per cent going hungry, and 4.2 per cent
skipping meals for an entire day at least once during the past year.

“The data underscores the growing vulnerability of elderly Indians, especially women and
those in rural or economically disadvantaged areas,” the report said.

Nutrition disparities remain stark. Odisha (37.1 per cent) and Uttar Pradesh (36.6 per
cent) reported the highest prevalence of underweight elderly, while Dadra and Nagar
Haveli led among Union Territories at 40.1 per cent. Conversely, obesity and overweight
were most prevalent in Punjab (28 per cent) and Chandigarh (21.5 per cent).

Chronic ilinesses continue to weigh heavily on the aged. The report notes that 35.6 per
cent suffer from cardiovascular diseases, 32 per cent from hypertension, and 13.2 per
cent from diabetes. Goa and Kerala registered the highest rates of heart conditions, at 60
per cent and 57 per cent respectively. Diabetes was most widespread in Kerala (35 per
cent), followed by Puducherry (28 per cent) and Delhi (26 per cent).

Bone and joint ailments affect 19 per cent of elderly respondents, with the highest
incidence in Telangana (33 per cent). Arthritis, meanwhile, is most frequently reported in
Jammu and Kashmir (22 per cent) and across southern states.
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Mental health issues are emerging as another major concern. The report finds 30 per cent
of the elderly experience depressive symptoms, with 8 per cent showing signs of probable
major depression. It also highlights a 10 per cent gap between self-reported and clinically
identified cases, suggesting underdiagnosis. The burden is disproportionately borne by
elderly women, especially widows and those subjected to neglect or abuse.

Social isolation is on the rise, particularly among older women. The breakdown of the joint
family system has led to 18.7 per cent of elderly women and 5.1 per cent of men living
alone. The report warns that loneliness among senior citizens is deepening, especially in
urban areas.

Kerala, which has the highest proportion of elderly in the country at 16.5 per cent, also
recorded 65 per cent smartphone penetration among seniors—reflecting a potentially
encouraging trend in digital inclusion. Tamil Nadu (13.6 per cent), Himachal Pradesh
(13.1 per cent), and Punjab (12.6 per cent) follow closely in elderly population share. In
contrast, Bihar (7.7 per cent), Uttar Pradesh (8.1 per cent), and Assam (8.2 per cent)
report the lowest proportions.

Age-based discrimination was particularly prominent in Delhi, where 12.9 per cent of
elderly respondents reported experiencing at least one form of discrimination, and 12.3
per cent reported two or more. One in ten felt that their age was the primary cause for
being treated unfairly.

While the central government has taken steps to support senior citizens, such as
extending Ayushman Bharat health coverage to those aged above 70 — the report urged
stronger inter-ministerial coordination, more investment in home-based care, and the
creation of age-friendly urban infrastructure.

It also called for national public campaigns to fight ageism and promote dignity, inclusion,
and support for senior citizens. “We must look at ageing not as a burden but as an
opportunity to build a society that values wisdom, experience, and care,” the report
recommended.



THE PRINT, Online, 2.8.2025
Page No. 0, Size:(0)cms X (0)cms.

NATIONAL HUMAN

RIGHTS COMMISSION

The Print Hindi
YRd & 70 Uia=rd ot 3fde v § fR: feaié

https://hindi.theprint.in/india/70-percent-of-indias-elderly-are-financially-dependent-

report/849996/

HIYT | 1 August, 2025 04:35 pm IST

TR fEeett, T ST (UTST) HIRd & THTHT 70 Tf=Td gopft SfaTd! onfdfes =0 9 Fik g
Hs AN YaTHgRT & a1 off St 1= & oI &1 &A1 SIRY X&d & | I8 STHSRT U T4t
RO T e St B

‘YR T JGTaRT: T 3R AR S A B Hhed WIS = A AT,
AT =T U4 SHTYBTRGT HATeTd SR AP AAAIBR SN & T WraigRt & SR fobar |

Tg RUId URa § dffRTegfsd TholT T8l (Tauuygsns) & fFAepel W snerikd §, St HRd &t
ot T gt Bielt SRe &1 fawga faavor uega et ]

fYOIE & 39 919 TR USRI ST 41 | foh 98 Siiae TR & SIave 3 YR o
s SR Tared Tt srgRemsft & ATy off 38 €|

f¥UIE & Fa1 a1 B T AU 6.4 UfA=Id SOl A 319 HISH &1 HE HH &R ¢, 5.6 Ufa=d
T WTE 4@ IR 3R 4.2 ufawrd A fUea av & &0 9 &9 U 9R R f3H $ 781 @l

3SR (37.1 Ufderd) 3R IR U (36.6 UfA=Id) H &4 ao aTdl ol ! IeT Tay 3ifid
TS T3, S&{ e 3R AR §adit 40.1 U= & 1Y g MR U & T 3 87|

GO (28 Tfa=rd) iR FSNTe (21.5 Ul H 3if¥e ao 3R Hierar Jad 3ifere g |
60 9N 3R I 3 MY & 35.6 A AN gad I, 32 U I Y& 3R 13.2
gfarerd Ayde ¥ Nfsd Ul T MaT 3R Ha § ged I0T B o Jay 31fee (A 60 Ufa=a
3R 57 Uf=rd) B, Safe HYHE R (35 Ufamd), TSasT (28 ufawra) iR it (26 ufawra)
7 g9y 31 U SraT ]

el iR oirst @t Ty off fiar &1 fawa §, 19 ufard gorf Ut guemsht § difsa g
AT B ey ST 33 Uf=Id HTHe UTE S §, Siafds et INT Te e ST HRHR
(22 f=ra) qur quft aféron et & uran S gl

AHRYES Wy Yot e 96 6! |, 30 U= gl SauTeIRd T&un &1 3Hd &R I8
& a1 8 ufawra & urfad iR srawme & weror fiars 2 <@ §



https://hindi.theprint.in/india/70-percent-of-indias-elderly-are-financially-dependent-report/849996/
https://hindi.theprint.in/india/70-percent-of-indias-elderly-are-financially-dependent-report/849996/

THE PRINT, Online, 2.8.2025

Page No. 0, Size:(0)cms X (0)cms.

3-SR NeHTd Traferd ©, favy & U ¥ faceh &, S8t 12.9 wfa=rd g9 IRardmsi 3
A1 S I Th UHR BT HeHTd AT UST § adT 12.3 Ufawrd = gdran fos 3= & a1 3ife
UHR & UGHTd &1 I BT UST B

YTy
3{fHd M

e

Tg WER “UTIT o Tl 3 *3HTS1-re GRT o 71 §. 59 dhee & forg ffife R i %,



JANTA SE RISHTA, Online, 2.8.2025

Page No. 0, Size:(0)cms X (0)cms.

NATIONAL HUMAN
RIGHTS COMMISSION

Janta Se Rishta

YR H JSTaRIT IR A aRE ARG & ¢ Siia= Iiar e & g & 1Y
[ gl

https://jantaserishta.com/amp/delhi-ncr/conference-on-ageing-in-india-beqgins-with-call-
for-ease-of-living-charter-for-senior-citizens-4185121

By - Gulabi Jagat | Update: 2025-08-01 12:25 GMT
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Conference on Ageing in India opens with call for "ease of living’
charter for senior citizens

ANI | Updated: Aug 01, 2025 12:24 IST ANI

New Delhi [India], August 1 (ANI): The inaugural session of the National Conference on
Ageing in India on Thursday opened with a strong pitch for a dedicated "ease of living"
charter for the elderly, aimed at ensuring dignity, security and active participation of
senior citizens in society.

During the session, experts cautioned that the country must prepare urgently for the
demographic shift towards an ageing society. Delivering the special address, Vinod K.
Paul, Member (Health, Nutrition and Education), NITI Aayog, said, "Shall we create a
charter of ease of living by senior citizens, and then we work on it and we make life
easy for these little things that work?"

He added that empowering families to take care of their elders should remain the
foundation of India's approach. In his inaugural address, Justice V. Ramasubramanian,
Chairperson of the National Human Rights Commission (NHRC), noted that ageing is
both an inevitable reality and an opportunity for India to strengthen its social fabric. "We
all are ageing, and that is a process and a reality. But in the Indian context, there are
certain issues, certain challenges, and more importantly, there are certain opportunities.
| think that needs to be understood,” he said. National Conference on Ageing in India
was organised by the Sankala Foundation, supported by NITI Aayog, the Ministry of
Social Justice and Empowerment, and NHRC.

The session began with welcome remarks by Devendra Kumar Nim, Director
(Programmes), Sankala Foundation, followed by the release of the report "Ageing in
India: Challenges and Opportunities." Speaking on the report, Bharat Lal, Secretary
General and CEO, NHRC, India, said, "The report will help us basically in just flagging
issues, just to an advocacy. Let's make awareness more." He pointed out that India will
have nearly 35 crore elderly people by 2050--one in every five citizens--making ageing
a critical policy challenge.

"Only one in five elderly people have health insurance, making them vulnerable to out-
of-pocket expenses... Seventy-eight per cent of Indians have no pension... financial
fraud, phishing and identity theft among elderly people are rising,” he said, while
stressing the need to evolve community-based care models rooted in India's family
value system and supplemented by global best practices.

The session concluded with the presentation of mementoes and a vote of thanks by
Malvika Kaul, Director (Research and Communications), Sankala Foundation. (ANI)
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70 per cent of India's elderly financially dependent: Report

https://www.ptinews.com/story/national/70-per-cent-of-india's-elderly-financially-
dependent:-report/2783303

NEW DELHI: (Aug 1) Nearly 70 per cent of India's elderly population remains financially
dependent, with many continuing to work post-retirement to survive, according to a new
report.

The study, "Ageing in India: Challenges and Opportunities," was released by the Sankala
Foundation in partnership with NITI Aayog, the Ministry of Social Justice and
Empowerment, and the National Human Rights Commission.

It draws on findings from the Longitudinal Ageing Study in India (LASI), offering a detailed
snapshot of India's rapidly greying population.
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lllegal migrant verification drive: Civil society group writes to Gurgaon DC, police,
NHRC, Haryana chief secretary

According to Mehnatkash, the illegal migrant verification drive has resulted in mass
detentions and deportations, disproportionately impacting unorganised migrant workers
— particularly citizens from West Bengal and Assam — and members of the Muslim
community.

https://indianexpress.com/article/cities/delhi/migrant-verification-drive-civil-society-
group-writes-gurgaon-dc-police-nhrc-haryana-chief-secretary-10163530/

By: Express News Service | Gurgaon | Updated: August 1, 2025 19:57 IST
3 min read

The Mehnatkash Association has requested legal safeguards for Bengali migrant workers
allegedly bearing the brunt of the ongoing foreigners’ verification drive in Gurgaon district.

In an email sent to the Gurgaon district administration, police commissioner, chief
secretary, and the National Human Rights Commission on Thursday, the civil society
group alleged illegal detention and deportation of Indian citizens during the ongoing
‘Special Talashi Abhiyan’.

The email expressed concern over the detentions reportedly carried out following a
Ministry of Home Affairs (MHA) order dated May 2, and a subsequent district
administration directive issued on July 18. The operation is aimed at identifying “illegal
immigrants” in Gurgaon.

According to Mehnatkash, the drive has resulted in mass detentions and deportations,
disproportionately impacting unorganised migrant workers — particularly citizens from
West Bengal and Assam — and members of the Muslim community.

It alleged that raids were being conducted in labour colonies, slums, construction sites,
auto stands, and households employing domestic workers.

“Entire families have fled overnight, abandoning their homes, employment, and children’s
education. Many who have returned to their home states face unemployment, debt, and
social stigma. At the same time, employers in Gurugram are reporting acute shortages of
workers, severely impacting the informal economy, particularly the domestic work,
construction, and service sectors,” the emalil states.

The organisation further alleged that some detainees have been mistakenly designated
“illegal Bangladeshi immigrants” without proper legal process or investigation, despite
subsequent verification by local authorities confirming their Indian citizenship.

The association attributed the situation, in part, to the non-implementation of the Inter-
State Migrant Workmen Act, 1979, which mandates the registration of migrant workers.
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It has called for immediate cessation of raids, individualised legal scrutiny of all
detentions, and a ban on collective deportations. Additional demands include judicial
oversight, rehabilitation for wrongfully deported citizens, compensation for affected
families, anti-discrimination police training, and full legal safeguards for internal migrants.

The Gurgaon police had recently said they would round up only “confirmed Bangladeshis”
as part of the verification drive, and added that they had shut four holding facilities that
housed suspected foreigners.

The four facilities were at community centres in Badshahpur, Sector 10A, Sector 40, and
Sector 1 in Manesar.

‘We had completed verification and checking of the suspected foreigners, hence the
move. Even earlier, only those who were strong suspects based on missing or
discrepancies in documents, or, for example, with Bangladeshi numbers on their phone...
were taken to the holding centres and immediately released post verification. Nobody
needs to fear or flee,” a police spokesperson said.
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Bengali-Speaking Muslims Face Evictions, Violence, and State-Backed
Discrimination: CSOH

https://theobserverpost.com/bengali-speaking-muslims-face-evictions-violence-and-
state-backed-discrimination-csoh/

By The Observer Post Published 10 hours ago

Since early June, Assam has seen a troubling rise in hate speech, violence, and state-
led evictions targeting Bengali-speaking Muslims, according to a new report by the Center
for the Study of Organized Hate (CSOH). The report says the state’s actions are part of
a wider campaign to remove so-called “illegal Bangladeshi immigrants,” but in reality, it is
targeting an entire community.

According to the report, Assam Chief Minister and senior BJP leader Himanta Biswa
Sarma has played a major role in pushing this campaign. On May 28, he announced a
plan to issue gun licenses to “indigenous” people living in remote areas near the
Bangladesh border. He named five districts with large Muslim populations as areas of
concern, claiming the move was needed to deal with “threats from hostile quarters.”

On June 9, in a public speech, Sarma accused “newly arrived” Muslims of using beef
consumption and the call to prayer as tools to force Hindus to leave. Then, during a state
event in Darrang on July 21, he referred to Bengali-speaking Muslims as “suspected
Bangladeshis.” He also said reclaimed land from Muslims was being put to better use and
went so far as to say he wanted the situation in Assam to be “explosive.” He added that
Assamese people would survive only if they were armed.

His comments were echoed by Shrinkhal Chaliha, the leader of the ethnonationalist group
Bir Lachit Sena, who threatened that his group would carry out evictions themselves if the
police did not act.

CSOH says this entire campaign, carried out by the state machinery, Hindu nationalist
groups, and local ethnonationalist organisations, also serves as a distraction from the “Gir
Cow Scam.” This is a major corruption controversy involving BJP leaders linked to a
government-backed dairy project in the state. The scandal has led to public protests and
could affect the BJP’s image before the 2026 elections.

Between July 9 and July 30, India Hate Lab recorded 18 rallies across 14 districts in
Assam. Many of these rallies were supported by BJP leaders or members and featured
hate-filled speeches, public praise for violent evictions, and calls for more demolitions.
Protesters even carried bulldozer cutouts, celebrating the destruction of Muslim homes
and businesses.

In Jonai, Dhemaji, BJP supporters held a rally thanking Chief Minister Sarma for the
evictions. In Golaghat, Jorhat, and other areas, crowds chanted slogans like
“Bangladeshis go back” and “evict Miyas.” BJP MLA Rupjyoti Kurmi from Jorhat called
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Bengali Muslims “suspected citizens” and accused them of trying to change Assam’s
politics by marrying “more than ten women.” Assam Minister Jayanta Malla Baruah, who
is also named in the Gir Cow Scam, compared those against the evictions to the Muslim
League and claimed people posting against the evictions online were Bangladeshis in
disguise.

In many places, groups even demanded that Muslims who were recently evicted not be
allowed to resettle nearby. People used the word “Miya” as a slur and accused Muslims
of “polluting” Hindu areas and threatening Assamese culture. These labels, the report
says, are being used to justify violence and discrimination.

India Hate Lab also reported nine cases of direct violence and harassment between July
19 and July 30. In Chapaidang, Muslim workers were beaten and their homes attacked.
In Kaliabor, members of Bir Lachit Sena stopped Muslim families from staying with
relatives. In Mariani, the group went door-to-door checking ID cards of Bengali-speaking
Muslims. In Dergaon, Golaghat, another group forced a landlord to evict his Muslim
tenants, claiming it matched the Chief Minister’s vision.

In the past month alone, five major demolition drives have taken place. On July 8, over
1,600 families were evicted in Dhubri for an Adani thermal power project. On July 12, in
Goalpara, more than 1,000 homes and a mosque were destroyed. Five days later, on
July 17, when people protested the eviction, police opened fire, killing one and injuring
several others. On July 26, a mosque and other structures were demolished in Dima
Hasao under the claim of clearing forest land. On July 29, over 250 Muslim homes were
torn down in Uriamghat. Victims said only Muslims were targeted.

Videos of rallies, evictions, and assaults have been widely shared on Facebook,
Instagram, and X. India Hate Lab’s review of this content found that social media played
a key role in spreading hate, while platforms did little to remove or flag the harmful
material, despite it clearly violating their own policies.

The report recommends that the Assam government stop all demolition and eviction
drives targeting Bengali-speaking Muslims and ensure fair treatment and resettlement of
affected families. It urges the National Human Rights Commission to investigate the
human rights violations and asks the Election Commission to look into how evictions and
hate speech are being used politically ahead of the 2026 elections.

The report also calls on the courts to take action to protect minorities in Assam and urges
social media platforms like Meta, X, YouTube, and Telegram to remove hateful content,
especially in Assamese and Bengali languages. Platforms are also encouraged to flag
state-sponsored hate speech and cooperate with civil society to prevent offline violence.
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Hate campaign and violence is on the rise against Bengali-speaking Muslims in
Assam: Report

By Waquar Hasan | August 1, 2025

NEW DELHI — Assam chief minister Himanta Biswa Sarma has led a sharp rise in hate
speech, targeted harassment, violence, and state-led evictions against Bengali-speaking
Muslims, under the campaign to remove “illegal Bangladeshi immigrants”, said a report.

The brief report titled “Data Reveals Rising Hate and Violence Against Bengali-Speaking
Muslims in Assam” documented 18 hate rallies and nine cases of targeted violence and
harassment against the community in the three weeks of July month. The report was
released by Washingaton-based Think Tank group India Hate Lab on Thursday.

“This campaign against Bengali-speaking Muslims branded ‘“illegal infiltrators” from
Bangladeshis is being driven by the state machinery, Hindu nationalist groups, and local
ethno-nationalist organizations. Critics view it as a distraction from the ‘Gir Cow Scam’ —
a controversy involving allegations of corruption, mismanagement, and favoritism in a
government-backed dairy initiative under the Gorukhuti Bahumukhi Krishi Prakalpa
(GBKP), which implicates BJP ministers and has sparked protests across the state,” said
the report.

According to the report, the hate rallies and protests held between 9 July and 30 July in
14 districts witnessed hate-filled speeches, celebrations of violent evictions, and calls for
further demolitions of alleged “illegal Bangladeshi immigrants” homes and businesses. In
many instances, demonstrators carried symbolic bulldozers, glorifying state violence as
a patriotic act.

In Jonai, Golaghat, Hajo, Jorhat, and Kamrup, slogans such as “Bangladeshis go back”
and “evict Miyas” were raised repeatedly. BJP Member of Legislative Assembly (MLA)
Rupjyoti Kurmi from Mariani, Jorhat referred to Bengali Muslims as “suspected citizens,”
accused them of attempting to destabilize Assam, and claimed they were conspiring to
alter the “geographical and political situation” by marrying “more than ten women.

The report said “Hate speech across these events and social media platforms relied
heavily on harmful language. Bengali-speaking Muslims were repeatedly referred to as
“Bangladeshis,” “encroachers,” “illegal infiltrators,” and “Miyas.” The term “Miya” is used
pejoratively and often as a slur. The target community members were accused of
“‘weaponizing” beef consumption, polluting Hindu areas, and threatening Assamese
identity. These labels served as a justification for violence, exclusion, and dispossession”.

Pointing out the incidents of violence and harassment against Muslims, the report stated
In Chapaidang, Muslim workers were physically attacked and their homes vandalized
after being accused of harboring evictees. In Kaliabor, members of the Assamese ethno-
nationalist group Bir Lachit Sena stopped Muslim families from settling with relatives. In
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Mariani, the group conducted door-to-door ID checks of Bengali-speaking Muslims,
ordering that documents be submitted to the police within two days. In Dergaon,
Golaghat, the Hindu nationalist group Sachetan Yuva Mancha pressured a landlord to
expel his Muslim tenants, claiming such evictions were in line with the Chief Minister
Himanta Biswa Sarma’s vision.

In the last two months, the state has witnessed several major eviction and demolition
drives targeting Bengali-speaking Muslims in Dhubri, Goalpara districts. Thousands of
landless Muslim families were rendered homeless.

The report pointed out that Senior Bharatiya Janata Party (BJP) leader and Assam Chief
Minister Himanta Biswa Sarma has played a central role in legitimizing this campaign
against Muslims. Sarma has been accused of regularly indulging in making hate
speeches and adopting controversial policies targeting the minority community.

The report asked Assam government to immediately halt all eviction and demolition drives
targeting Bengali-speaking Muslim communities and ensure due process and
rehabilitation for all those evicted as well as hold accountable state officials and political
leaders who incite hate or enable communal violence through speech or action.

“The National Human Rights Commission should launch a fact-finding mission into human
rights violations related to demolitions, hate speech, and displacement. The Election
Commission of India should investigate the politicization of evictions and hate speech
during the pre-election period in Assam. The local authorities in Assam should protect
minority communities from vigilante groups such as Bir Lachit Sena and Sachetan Yuva
Mancha through effective policing and prosecutions,” it sought.
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Mumbai News: Christian Groups Condemn Arrest Of Kerala Nuns In Chhattisgarh
Over Alleged Trafficking And Conversion

The Kerala-based nuns, who were accompanying three young tribal women, were
arrested at Durg railway station on July 25 after the police received complaints from right-
wing activists. The nuns were refused bail on June 30 by a local court and are in judicial
custody.

https://www.freepressjournal.in/mumbai/mumbai-news-christian-groups-condemn-
arrest-of-kerala-nuns-in-chhattisgarh-over-alleged-trafficking-and-conversion

FPJ News Service Updated: Friday, August 01, 2025, 09:02 PM IST

Christian and civil society groups in Mumbai have condemned the arrest of nuns, Sister
Vandana Francis and Sister Preethi Mary, in Chhattisgarh on charges of human trafficking
and forced religious conversion.

The Kerala-based nuns, who were accompanying three young tribal women, were
arrested at Durg railway station on July 25 after the police received complaints from right-
wing activists. The nuns were refused bail on June 30 by a local court and are in judicial
custody.

Community groups said that the court's decision not to hear the bail petition has
intensified the political debate surrounding the arrests. "The nuns were accompanying
three tribal women from Narayanpur district to Agra, where they were to be trained and
offered work at Fatima Hospital. The women and their families have reportedly said there
was no forced religious conversion and that they were going of their own free will as
adults," said church activist, advocate Cyril Dara.

The Citizens for the Constitution (CFTC) condemned the arrest of the nuns and said that
one of the women allegedly trafficked has said she was coerced into making a false
statement implicating the nuns.

In reality, all three women were already Christians and were traveling for a job offered by
the nuns with the consent of their families, and there is no evidence of force or coercion,
said CFTC.

The organisation said the case should be viewed in the broader context of increasing
'state-backed campaigns' aimed at the identification of illegal Bangladeshi migrants. One
instance, CFTC said, was the mob attack on a Muslim family in Pune on the night of July
26, accusing them of being illegal immigrants. The CFTC urged the Prime Minister and
the concerned state governments to take cognisance of the incidents and uphold their
constitutional responsibility.
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The organisation also urged the Supreme and High Courts, the National Commission of
Minorities, and the National Human Rights Commission to issue summons to the police
and hold them accountable for the incidents. Father Reuben Tellis, a priest from the
Archdiocese of Bombay, composed a special prayer for the safety and protection of nuns,
priests and laity serving in various parts of the world and especially in remote areas of
India.
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Peon arrested for "serving urine’ to engineer in Odisha’s Gajapati

https://odishatv.in/news/odisha/peon-arrested-for-serving-urine-to-engineer-in-odisha-s-
gajapati-268943

BY : Rashmi Ranrjan
PUBLISHED: 01 Aug 2025, 11:04 AM ISTLAST UPDATE: 01 Aug 2025, 03:18 PM IST

R. Udayagiri police arrested peon Siba Narayan Nayak for allegedly serving urine to
Junior Engineer Sachin Gouda at RWSS office, sparking public outrage and an NHRC
inquiry.

In a shocking case that has sparked public outrage, the R. Udayagiri police on Friday
arrested a peon accused of serving urine in place of water to a junior engineer posted at
the Rural Water Supply and Sanitation (RWSS) office in Gajapati district.

The accused, identified as Siba Narayan Nayak, was taken into custody following an FIR
filed by Sachin Gouda, a Junior Engineer (JE) who joined the RWS&S office on July 22.
The alleged incident occurred the very next night, on July 23, when Gouda asked the
peon for drinking water after dinner. Instead, he was reportedly handed a steel bottle
containing a suspicious liquid.

According to Gouda, after consuming the liquid, he felt uneasy and suspected that it was
not water. Two other staff members, Ghana and Surya, also tasted the liquid to verify the
suspicion.

A sample was sent for lab testing, which revealed the presence of 2.0 PPM ammonia,
raising concerns of urine contamination. A second sample has been forwarded to a
laboratory in Paralakhemundi for confirmation.

The engineer, who reportedly fell ill after the incident, is undergoing treatment at MKCG
Medical College and Hospital, Berhampur. Following medical care, Gouda formally
lodged a complaint with the R. Udayagiri police, leading to the arrest of the accused peon.

In his statement, the engineer said, “When | asked for water, Siba brought a bottle from
the Aqua Guard and gave it to me. After drinking, | felt uneasy. Two other staff members
also tasted it and suspected foul play.”

Siba, however, denied any wrongdoing. “I brought the water along with his food. | don’t
know what happened in between. | have done nothing wrong. I've left everything to God,”
he had told reporters.
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The matter has also been brought to the attention of the Odisha Water Resources
Directorate and has reportedly been escalated to the National Human Rights Commission
(NHRC) for further inquiry.

Police have launched a detailed investigation into the matter, including verifying the lab
reports and questioning other staff members present at the time.
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TR J U A, O 36 T Id & add | H1dd dR IR U= A 39 (T, SoifaR
& 3R, T U & 918 3¢ rgoldl Hey g% 3R X g3 fob 98 W= Ui -1g! oT.

23 Tag DI AP gl 3 W (G 3R ) A Y 39 foifdvs &1 ware fomn sik I=5iA +ft
3T 3 TTad g1 Bt gfY o1, -3nfeen At o) o & 3UR, 39 1 Siad # Hivg Jud
@I o9 & o9 & foru T . ugeh RUIE § 2.0 didiud smifar ot ot uré 78, for
sﬂﬁﬁwaﬁ%ﬁ&miml 3R TR, S BI g & foTe Uep gt AU URTaReg St fyd o
DI ot AT T B
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RWSS Engineer Urine Case : SSIf-aR @1 UTHt & g¢d fUATam 1471 U4, TRRI &
e yH ¥ o g3 RewT...

https://navpradesh.com/rwss-engineer-urine-case/
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RWSS Engineer Urine Case : 3321 & TTo1afa fort @ U dice aTel 3R e+ H1Har

AT 37T § | JH0T 9 SMYfel Ud Wawsdl faURT (RWSS) & T Ta-Fgad R Soii-aR

q 3 HEET & TR R G & T & Fo 92e fOram &1 14R 3R & mn g1 98

?r;‘%l 23 TdTs &1 T3 off w1 7, et fafad Rremd 3k IaffRt gfe ®wH § o &t
|

22 JATs PI g1 Sife fobar oI, 3ATA fad et ge

JifSd SonfaR afed ST 3 THeMEeiR § 91T § fh 3= 22 T8 &I 81 UgHR Ugul fopan
YT 3FTA B e I & HISH & 91 GIHB@%[W(RWSS Engineer Urine Case) BEll
TR 91 A U 7T, A I T Bl Siaed ¥AT < T |

ST HT 3R g o S 8 S8 Sidd &I g U, 3 SUH ool Saq 3R 3fold Wie Agqd
g31T| ST H &I 3 HHamal 7 +f 34t Siaa I Ut dier T8t 91d qexTs | WE XM W I8
T SIdTs T3 fob Siqal & O Tal i URTS T

T O Y S & fo

RIerad & 91 919 8 99 @R & A DI RITHG GAATRIer § 3o T g1 381 Auifas gy
& foIu WAy St &t U o= warTRmen # o Jua 9 & faw 9o TR

ZONAIR o1 qellad faret, s o

e & d1G I e ﬁ@ﬁﬂwmﬁ% ﬁTa?W(RWSS Engineer Urine Case)
g & | Iai- 3 Rrerad # 3MRIfd & fIars st HRAE &I 77 B gl

YA NHRC 3R ofd ga1eA fHe=nea de ugdn

gg HIHE 3fd NS S Gane FRIey 3R PR AHaIBR SERT (NHRC) A Ugd
P15 | ATAS o1 1Rl 1 Sd §T TR WR SRITUd & I Sleg, HRATS & $I Gald
gl
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SOITAR A | U= df guR 3 & U=mE, NHRC UgET J1HdT, SRIW 3R¥e

Odisha Government Office Incident: @%m%wﬁﬁﬁﬁaﬂwwmﬁ
U &1 ST URME & &1 3RIY & g1 NHRC = HTHS &1 99 fordn g1 gfer off ama &t
S R @I B

https://navbharatlive.com/odisha/odisha-gajapati-engineer-demand-water-from-peon-
serve-urine-in-steel-bottle-1303708.html

By 3irfUd et
Updated On: Aug 01, 2025 | 03:24 PM

Odisha News: 3IfS2I & oMUl ¥ U HATS el I 318 §, J8f UTh BRI dafay
T BT PR Tg IO A SRR SR ! O D1 S8 Hidd U I IS ¢ 3311 39 a1
3F JURTE ! TRTAR &= foram 7ar g1 3 |re 9 Rt Iy U &) fge o1 3@ fean g,
Sfceh AP AFAIMYSR ST (NHRC) a0 i ugd Tl 5|

T € TTHAT?

3 e ot fST & U S SYfef Ud Yawsdl (RWSS) SraTad &t g | T8t 22 Jd1s Bl
g d U SR SeifAaR GfeH T1ST &1 el & fb 23 Jdls B d W & 918 od I
TR I I AT, T 30! U WA DT Sidd J HIId dR IR U= AR ¢ 7| Sonf-aR
& Galfad, U O & ST 3! Srgoidal Hegd g5 3R Tag gon & al Iy urt =gl
T

S E BT PR & 3 WX A I HT Wie o’ 3R I Hf 9% @ Tad g B
gy &1 | Hifsar RUd & SfuR, 9% 918 diad H Alve 99d & od & o & forg 99 faar
| gge Ruid & 2.0 didied srfar &1 Hiearh urs 7, o 9 01e 1 B SMRicT
TERI TS| ST 31 gfY ¥ o s 1 U qERy Hud uRIarey ! fRud Jd Y O T B

U9e §H & 91 Soli+aR dHR

Y YT & 971G §THR U SoAR ST & YR YT MKCG AfSHd diciel auT Rydrd o
YT - T, g8t IFHT SA 9d 6T |1 31 81 & a1 Iai- SMueiRe fRerd gof
TS, oI T1E SRIUT TIRR RaT AR A& 1 3R, ISARR G = 33 & el

SR A &gl for B9 ofd U=t 7w, Ryar Terms 3 diaa ann SR 4 ¢ fean 39 iA
& 91¢ O TaRTgc AW g5 3R &l 3 wgaifial = ot 39 7w, 3% i @ Teas affl|

SR IO BT AR
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DI g IPS 3(TFig WEU? §HTE T NHRC & DG, Ul TRER = ARt fpar feeftar smezr

https://navbharattimes.indiatimes.com/metro/lucknow/administration/who-is-ips-anand-
swaroop-appointed-as-dg-of-nhrc-up-government-has-issued-release-order-here-
detail/articleshow/123049744.cms

Curated by: J§d TRIRR | TIHRACSR. HIH+1 Aug 2025, 11:43 pm

Who is IPS Anand Swaroop: gUT %X & HIFIR SEUTTH 3¢ T &I AP HHANIBR
3TN H SISl SN0l ST 71 § 1 39 UG R AN o & ol 3% Ul IWPHR A Hrigad
foraT 51 3@ 9 el ufafgfad R ||

TS IR UK & IR ARUTH JDHRT 3 Wy 3d baid Ufdagad IR 3Ot
a1 1| IR YR WMBHR B R T 37 WU DI SR [hT M BT SR SIRY fbar
T 31 e Al SR srsdiey siiieRt &1 I AFaieR SaRT (NHRC) H Sieit
(3AYUT) & UG W Fgad fasar T 8 | g0t gfer a1 o Sio X & USRI & dR IR d -1
| IS WEY 1992 99 & YT ISR B

23 TS B SR G MR

YT 3T WET 3F Haig ufafgfad iR 1 R &1 Ut Hex & 1992 s & Uiy
3P 3G WU Bl g TR A TITHSNRYT BT a1 Hel-eze (o) Fged fear g1 31
3R 2029 A% d 59 UG R gil | TP dgd S Haid Ud-giad & [T eriged &R faar
T g1 3T WEY IaH H Sioft 3@ & HABRI g1 Hx B 3R F 30! Agfad o1 e
23 QTS DI RT foar 7 Tl

I <@ 1§ gHa

IUTTH 3fFg WU &1 g a1 & dF o=@ I 3% BT 3Hd g1 IR U & Bs
GaeThd forat # 9 Tt ofR Slemesht & dR W A ¢ g g | 390! UgdH U HoR
SRR, Femer iR Ui gef SifieRt & ¥U H 61 81 Yd Sioit! U=iid $HR & RerR
gl §I¢ 3¢ DA SloUl ST 4T AT |

3 W Ugd i %3 He@yul Ul R sl fohan g, o Sty ufafgfaa of wnfia B
I Bl g HATTY, Y& TRl 3R AP YR& FaTehR Hiwrared H Hi &1 foan 3
TIGER ¥, 3{g WEY HEIHCRID (Sid) & U H N B Sid IRAT BT Aded Dl |
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Activist proposes village-level human rights panel in Maharashtra gram sabhas to
decide

https://www.theweek.in/wire-updates/national/2025/08/02/bes1-mh-human-rights-
villages.html

PTI Updated: August 02, 2025 08:33 IST

Mumbai, Aug 2 (PTI) Each village in Maharashtra will have a committee to promote
awareness about human rights and prevent their violations if a proposal mooted by a
prominent social activist and supported by the head of the apex body of sarpanches gets
the backing of gram sabhas.
The proposal to establish a village-level Gramin Manav Adhikar Sanrakshan Samiti
(Vilage Human Rights Protection Committee), envisaging a prominent role for local
women and female cops, has been mooted by activist Pramod Zinjade, who heads an
outfit focused on community development and social justice.
Talking to PTI, Zinjade, president of the Mahatma Phule Samaj Seva Mandal, said that
the committee will operate within the jurisdiction of a village and its outskirts, and will
include the village sarpanch or a local woman as chairperson, gram sevak or police patil
as secretary, along with a female police representative.
Police patils, appointed by the state government, act as a crucial link between police
and people at the village level. They assist in police investigations and reporting of
incidents within their designated village.
The activist noted that the panel members will primarily consist of educated individuals
from marginalised communities, including Dalits, nomadic tribes, and minorities, who are
often victims of discrimination or injustice.
He said that 50 per cent of the committee members will comprise women, with
preference given to widows, single women or those deserted and neglected by society.
Retired government officials with a clean record and anti-corruption stance will also be
inducted as members, Zinjade maintained.
The committee's primary function will be to conduct awareness campaigns, educational
drives, and community outreach to ensure residents are informed about human rights

laws and protections.
Its activities will include school and college-based competitions, street plays,
workshops, and expert-led discussions, he explained.

In the event of a human rights violation, the committee will help the victim lodge a
complaint and escalate matters to the concerned authorities if the local police fail to act.

Written complaints will be discussed within the committee, and appropriate referrals
will be made to the State or National Human Rights Commissions, women's commission,
or the Child Protection Commission, as applicable, said Zinjade, who has been at the
forefront of the initiative to eradicate evil practices related to widows and usher in social
reforms.
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He said that while the committee will not have judicial powers, it will act as a guiding
and support mechanism for victims. A regular monthly meeting will be held, with
emergency discussions convened as required to review complaints and assist affected
individuals.

Datta Kakade, president of the Sarpanch Parishad, said an appeal has been made to
27,905 sarpanches across the state to get respective gram sabhas (village-level
assemblies) to pass resolutions for setting up such committees before August 15.

Gram sabhas are grassroots-level democratic institutions in each village panchayat.
They ensure the effective functioning of panchayats by promoting transparency and
accountability in administration, enhancing people's participation in the planning and
implementation of schemes.

(This story has not been edited by THE WEEK and is auto-generated from PTI)
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Chandigarh News: mﬁﬁé M WeR Wﬁﬁﬁ“ﬁﬁﬁﬁw fRrem
el faem urg

By Mamta - August 1, 2025

Chandigarh News: TJUSHTG3/RENS TaC 2009 & ded RIS g=di &l Ju e &= & fog waft
T IRBR B 19 § TR Uold & ay 2010 & §Tg ¥ fbat H urel &1 TWPR 59 S
&1 U = § G OR6 U S hd 61 6| I Bl § 3IRCIs Tae 2009 TaRM HHCT, UoTd &
WNIH SBR AT, AMSUUEH (JAga) 3R F.09. A o d gxe, JUSNTG & JoREA
ST g X9, SMRUTy (JaT-ad) &I, Sl JUenTe U oo H 39 Jg IR U U ardl &
TIfed dHR X8 A SMPpR A1 = Farl b Idd ST Dl AN B & g dsie Td giaron
I AT 19 THRAR 2025 Pl TSR SR B IW § TR UolTd IRBR A 37 MM T ot
31t O UreH R UM H Srme Wifad g5 ¢ 1 S SR 8 TR PR $I Aol Tpal § R
I} ) RN Tae Pt YRT 12(1)(F) & 3idifd uadwr 3 &1 arey fwar mar |

IEi Tt RiaT SIAId §U gl S TRPIE & Y ! Ui g F 31w 81 g &, Al
ol Wt SR e faumT snft g srgured 81 o IR, Fo 89| s bl (:X[ew T
& & 3= Faure SRR  dferd fovar T B

ST Rig e A Fel fh 3RS Tae 2010 T AR ], Afdh SfepTcl Ga-HTodT, I 3R
31U &1 BRI A 12(1)(F) & T8d 25 WIA! d=dl ! [:R[ed TA= DI dFL 61 b1l 399
10 9G¥ 31 Sl R ¥ dfd 38 MU 3% g b U= T <rared & SH1eRN &t gait
AT s AUl UesgUl-UleMeud -185-2024 3R Vesyul-Uengud-14-2024 § I &
Wy R aUT A 2025 & WRBRT MG & [aoe T Tl g3l & faum = ure,
XTSI, qﬁqﬁmsﬁ?mnmuﬁmwwmﬂaﬁaﬂﬁmmmm
A 26 30T 2025 T W T8 TTET fovan T (TR ST %omew FoTeT fRrem Sty
(S23M) 3R Trufires e AR amae o 3 Aol §, TR GG BIs HRATS Tal dd [3HR
1Y 3R ST Rig I5L 7 3RIY T for ot Tpa a8 #d gu Wy feem-fHAdw =
B 3R fa<iia St &1 gaTel o RIS 9 & 3Mde SRABR IR IR &, od(h d RS
3R PIT TSN & T8 e & | I5i- BT [ I8 H1 7 Had WAuH & e 21-T BT
I §, Sfeh feTed Bi STHEAT +f B

I AT B & far e fumT spmet 7 oA B wwsidya 9 Reenfdsr darra ot Y, s
3R SRF TR W U SSguy g Ston a=! & YA Bl Tt A AR foban Sg, SmeRr 7 /e
aral ol Tl IR ST HRIdaTe! B oY d AT IE $I oY, TWHR dbTd AadbIdbdia,
o Tt 8k HTEaD! & Y d6H B 1Y Aol ST a1 g & dr R4 &
forg Sigait ofk Sdtans &1 faddigd SifieR fau sm
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